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ALLOTMENT OF TIME FOR CONSI-

DERATION OF THE APPROPRIATION 
BILL, 1962 AND THE UNION DUTIES 
OF EXCISE (DISTRIBUTION) BILL, 

1962 
MR. CHAIRMAN: I have Io inform 

Members that under rule 162(2) of the Rules 
of Procedure and Conduct of Business in the 
Rajya Sabha, I have allotted for the 
completion of al] stages involved in the 
consideration and return by the Rajya Sabha 
of— 

(1) The Appropriation Bill, 1962— 30 
minutes, 

(2) The Union Duties of Excise 
(Distribution) Bill, 1962—One hour 
and 30 minutes, 

including the consideration an^ passing of 
amendments if any, to the Bills. 

REFERENCE      TO       NOTICE      OF 
MOTION  FOR   PAPERS  RE   EVIC-
TION  OF   JHOMPRI AND   JHUGGI 

DWELLERS IN DELHI 

SHRI BHUPESH GUPTA (West Bengal): 
Sir. I gave notice af a Motion for Papers 
regarding the eviction of 'jhompri' amd 
'Jhuggi' dwellers in Delhi and the demolition 
of their huts by the authorities. It is pending 
for some days and I think the Minister, Mr. 
Datar, can make the statement. 

MR. CHAIRMAN:   We have it. 

SHRI BHUPESH GUPTA: I hope tomorrow 
it will be made. 

THE   BUDGET   (RAILWAYS),   1962-
63—continued 

SHRI K.      L.      NARASIMHAM 
(Andhra Pradesh): Mr. Chairman, Sir, I was 
referring the other day to the economy 
measures adopted by the Railways in relation 
to their staff, and my examination of the 
figures supplied to us shows that there 

are no adequate staff to cope up with the 
increased traffic. In some cases, even in 
running sheds, repair works are delayed 
because of inadequate staff in the running 
sheds. I particularly refer to the Vijayawada 
Division where the repairs of the engines aye 
delayed because of inadequate fitting staff in 
the running sheds there. 

Sir, the economy measures adopted in 
relation to the staff take the form of various 
methods. They are encouraging casual labour; 
they are encouraging substitutes; they are 
encouraging even the licensed porters at the 
stations to do railway work. Particularly one 
station came to my notice— Guntur—and the 
licensed porters of that station are utilised as 
luggage porters also where particular work has 
to be handled by railway labour. These are the 
methods known as the capitalist rr ethods, 
labour intensive .•'.:thoi», and intensive 
exploitation of labour is no good in an 
undertaking of this nature. 

Sir. coming to the next point, I have to 
stress that there is necessity for revising the 
dearness allowance given to the railwaymen. 
Now—as was earlier pointed out during the 
Question Hour —the cost of living index 
figure has gone up, and since the publication 
of the Report of the Central Pay Commission 
the prices of consumer goods have steadily 
been rising, and according to the statistics 
published in the Reserve Bank of India 
Bulletin in December, 1961, the average rise 
of the consumer price index is 10 points 
above 115 during the last 12 months ending 
October, 1961. So, there is necessity for an 
upward revision and there is a case for 
increasing the quantum of dearness allowance 
given to railwaymen. 

Sir, new the question arises how to meet 
the additional cost to be incurred in the wage 
bill on account of giving an increase in the 
dearness allowance at this stage? Here I have 
to point out first of all that wastefull ex-
penditure has to be avoided.   The pub- 



1203      Budget (Railways),     [ 26 MARCH 1962 ]      General Discussion       I2o4 1962-63 

lie Accounts Committee and the Audit Report 
clearly mention that there is a lot of wasteful 
expenditure and that, sometimes, negligence 
on the part of the officers concerned was 
responsible for the loss of railway material. 
Especially the Audit Report points out that the 
steel that was accumulating at one end, 
without anybody paying attention to its 
disposal, had to be condemned, because of 
negligence on the part of some officers, and 
that way the Railways incurred a loss to the 
extent of Rs. 9 lakhs. The total mentioned in 
the Audit Report is Rs. 64 lakhs. And even the 
Public Accounts Committee points out to 
some of the imported sleepers on account of 
which we lost much money. 

There are ways of economising on 
expenditure. I am not against economy; I am 
for economy but for economy at the proper 
level. You economise on wasteful 
expenditure; you have a check on the moneys 
spent on development activities. You use your 
rolling stock effectively. You save on the coal 
used on the railway; nearly 5 per cent, of the 
coal used there could be saved if proper 
measures are taken. Also you can dieselise 
your engines. The Railways, and the 
Government of India, that are mainly 
responsible for the delay in dieselisation, well, 
they could not locate the place. My infor-
mation is that the technical experts 
recommended the location of that factory at 
Hyderabad, and it so happened that time was 
allowed to lapse, and in the end they decided 
on Varanasi, and we do not know whether 
they will at all go in for diesel locomotives to 
any appreciable extent. So that way, and also 
by improving the marshalling yards, by 
economising on fuel and by taking steps to 
avoid the compensation paid by Railways—
which is increasing year after year—the index 
of the compensation paid was 116 in 1960-61 
when it was only IOO in 1950-51—you can 
effect economies. So, there are ways to 
economise and they can be adopted, and that 
is the way to handle things properly, and not 
by squeezing the labour and not by not paying 
them their due, and that is not 

the policy to be followed by a national 
undertaking like the railways. 

Coming to another point, the Railways have 
no policy regarding recognition of unions. I 
know it for a fact in a particular Railway. The 
Dakshina Railway Employees Union has been 
negotiating for recognition for several months. 
Till recently they were waiting, and my 
information at the moment is that Shri S. 
Guruswami met the General Manager and that 
he agreed to abide by the model constitution. I 
do not know the reason why its recognition is 
still being delayed. Perhaps, political 
considerations are coming in the way of the 
Railway in according the recognition. After 
all, recognition means the right to negotiate, 
the right to discuss, the right to settle matters 
amicably at the table. Why people who 
advocate the theory of settlement of even 
international disputes by negotiation should, 
in practice, deny the right of recognition to a 
union which commands the confidence of 
railwaymen? The other day, Sir, Shri Arjun 
Arora, had been pointing out that there were 
cases of General Managers selecting union 
representatives and insisting that they only 
discuss with a particular agency. I do not 
know why these methods are followed. 

Sir, coming to Railway earnings, well, I see 
that they are not bad, and if you examine the 
figures of net revenue receipts, in 1955-56 it 
was 50.34 and in 1961-62 it was 92-18, and 
also if you examine the percentage of net 
revenue receipts on the capital at charge, in 
1955-56 it was 5-20 and in 1961-62 it was 6-
40. This is the position that we arrive at after 
all the payments are made paying into the 
Railway Reserve Fund the Depreciation Fund 
and also making over the passenger tax fund to 
the General Revenues, after paying the 
increased dividend rate from 4 per cent, to 4-
25 per cent., after paying the increased 
depreciation rate. After paying all these to the 
General Revenues, the Railways are still able    
to    earn and 

12 R.S.—4. 
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are showing a surplus. But the question posed 
is that they do not have enough money to 
meet the developmental activities. So, the 
proposition put before us is that to carry on 
the developmental activities there is necessity 
to tax further, to tax the common man, and the 
proposition is to increase the fares and rates. I 
would submit at this stage that it is wrong to 
think in terms of increasing the railway fares 
or freight charges. That means you want to 
tax the common man, and by taxing the 
common man get money and use it for 
developmental activities. Even the Railway 
Convention Committee which considered this 
proposition suggested that loan could be 
taken. You are raising loans for other purposes 
and you can likewise take loans and utilise 
them for your developmental activities instead 
of taxing the common man. If you raise 
freight rates or passengei fares, it will again 
affect the common man and it will increase 
inflationary trends, and in that way you will 
not also help the railways, which is mainly a 
public utility concern and at the same time a 
commercial organisation. My suggestion is 
this. You are paying enough to the General 
Revenues in the form of dividends. You are 
giving more in the name of Depreciation 
Fund. At the same time you are earning a 
reasonable profit, and there is no case now to 
increase it further by increasing the fare and 
freight rates. 

Coming to the next point I have to say that the 
zonal system has not in any way improved 
efficiency, nor has it brought about economies. 
At present the zonal system has not resulced in 
improving efficiency in any way. So, there is a 
case for having even more Zones. I have been 
suggesting, and also other Members coming 
from Andhra Pradseh have been suggesting and 
the Assembly of Andhra Pradesh has also 
unanimously suggested that a Zone be formed 
with headquarters at Secundrabad, and I do not 
know why the Railway Ministry is saying "no" 
to that proposition.   The workload on the   I 

Southern Railway is more and the mileage is 
longer. So, you have a case to have another 
Zone with headquarters at Secundcrabad. You 
give it any name in the manner you like, but 
then there should be this Zone. You connect 
Vizag port and Secundcrabad and hav* a 
Zone comprising for Divisions, Waltair, 
Guntakal, Vijayawada and Secundcrabad. If 
you want, you can add some more. I am not 
suggesting a Zone for only the Telugu-speak-
ing area; that is not my suggestion. My 
suggestion is only this that there is a case for 
an additional Zone whereby the local traffic 
can be co-ordinated and efficiently managed. 
You are having all the advantages at Secun-
dcrabad; you have a workshop there, you have 
the Divisional Manager's office there. And so 
a new Zone with headquarters at 
Secundcrabad is possible. 

12 NOON 

Sir, I will conclude by saying that at this 
stage the Railway Ministry and the 
Government should not think in terms of 
increasing fares and freights in the name of 
developmental activity. They must find other 
ways of economising, economising at 
different levels by avoiding wasteful expendi-
ture and effectively using the rolling stock 
and engines at their disposal. 

SHRI K. MADHAVA MENON" (Kerala): 
Sir, it is gratifying indeed that the revenues of 
the Railways hav? increased but I do not think 
I can say that the amenities both for passenger 
as well as goods traffic have increased in 
proportion to the increase in the revenues of 
the Railways. 

Sir, we have been repeatedly stating the 
woes or the proverbial difficulties of the third 
class passengers. They are still as bad as they 
were. Some more amenities for the third class 
passengers are absolutely necessary. You have 
provided sleeping accommodation for the first 
class passengers and you have provided sleep-
ing accommodation for the third class-
passengers  but the poor middle class 
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man, the second class passenger, ha;: )io right 
for any reservation of sleeping 
accommodation; you have not provided any 
sleeping accommodation for him. I request 
the Railway Ministry to consider this aspect. 

Sir, there is another small matter. You have 
now provided new first class corridor 
compartments. They have some good points 
there. But for heaven's sake, I request the 
Railway Ministry to stop making any more 
first class corridor compartments. You have 
tried to make them a little bit dust-proof. That 
is good. You are trying to make other first 
class compartments also as dust-proof as 
possible by providing paddings for windows 
and doors. Now, I wish some of the officers 
concerned had gone and seen these new first 
class compartments. It will be a task for us to 
take any luggage into our compartment. Some 
of us, who come from long distances here to 
stay one or two months, have to take with us 
some luggage. Now, it is impossible to take 
any luggage through these compartments and 
we do not know where to place them. 

Apart from this inconvenience of taking 
luggage, the difficulties and discomfort of 
standing in a queue for the common bathroom 
and lavatory for these corridor compartments 
can only be realised by actual experience. 
There are only four lavatories or bathrooms 
for 26 passengers during night, and 52 
passengers during day. What a discomfort it is 
in the morning to see the queues waiting 
there. Therefore, in spite of the little comfort 
that we have, it is the common opinion of 
those who have travelled in these 
compartments, for heaven's sake, do not have 
any more such compartments   .   .   . 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh):     Quite right. 

SHRI K. MADHAVA MENON: . . . and try 
to make the other first class compartments as 
dust-proof as possible by providing paddings 
for the windows and the doors. 

Sir, let me not be thought of talking in 
terms of the North versus the South. I belong 
to the extreme South, Kerala. The Southern 
Railway seems to be—I do not know what the 
reason is—the Cinderella of the Railway 
Board. We have not got sufficient carriages. 
Trains there are over-crowded and we have 
not got good engines there. W.P. engines are 
a scarcity on the Southern Railway, and 
engine failures are very, very common. What 
is the reason I do not know. 

One of the Deputy Railway Ministers said 
that the Southern Railway was running at a 
loss. I do not know. You have got the 
manipulated figures —please excuse me for 
using the word "manipulated". Trains are 
overcrowded. Goods traffic is very heavy. 
The Minister said that the South was not 
giving sufficient revenue. Sir, the South, 
particularly, Kerala, I think, gives the highest 
amount of foreign exchange for the whole of 
the country. Pepper, coffee, tea, coconut are 
our products which produce the highest 
amount of exchange, and if this money is not 
sufficient for you, I do not know what to say. 
I do not know why the Southern Railway or 
the South should be treated like this. You 
have to see for yourself to realise. Fans will 
not work, taps will not give water and 
lavatories are not clean. You have only to 
travel in the Southern Railway trains to see 
what they are. I am not exaggerating. It is a 
daily experience. 

In spite of the fact that we earn so much of 
exchange, it is rather a sad thing for us to see 
that for the last four or five years there is 
absolutely no new railway line proposed for 
Kerala. The Mysore-Tellicherry line has been 
surveyed and found feasible, I am told, and 
nothing has been done about  that. 

Sir, another matter which I want to refer to 
is the question of coal supply. I cannot 
understand the rationale of the Railway Board 
in using diesel engines. I understand that you 
have got a good number of diesel engines. I 
read in the  papers that you ordered 



 

125 more diesel engines. I do not know 
whether it is correct or not. Whatever that 
may be, I do not understand the rationale of 
using diesel engines in coal areas of Bihar, 
Madhya Pradesh, U.P. and other places which 
are coal-producing area. Except in Andhra, 
we in the South do not produce any coal at all. 
Why do you use these diesel engines in the 
coal areas and give us the coal engines? You 
can save on transportation of coal and avert 
dislocation of traffic for want of coal. There 
have been days when train services were 
curtailed and cancelled for want of coal in 
these areas. Why do you not use diesel 
engines in these areas and use coal engines in 
coal areas? Why do you unnecessarily carry 
coal from these areas? Your rolling stock is 
not sufficient. You can save the rolling stock. 
You can save the cost of transportation if you 
use diesel engines in areas where coal is not 
produced. 

Sir, I have already mentioned about 
amenities to passengers. I admit that general 
courtesy on behalf of the railway staff has 
increased very much. The railway staff tries 
their level best to help the passengers but this 
general courtesy generally shown by them is 
confined to the upper class passengers and not 
to others. It is a very sad sight to see old 
women and people running about on the 
platform here and there for accommodation 
and the railway officers looking on without 
giving them any sort of help to get into some 
compartment. Therefore, I want that these 
mercies of the railway officers may be 
extended to the third class passengers as much 
as they do to the upper class passengers. 

Then, Sir, there is general indifference on 
the part of railway employees in general, 
particularly employees of the middle class, 
regarding their work. No doubt there is some 
sort of alertness at the top. They want to run 
the trains in time. They want to give as much 
convenience and comfort as possible, but in 
the case of people who have actually to carry 
it out, there is 

an apparent indifference noticeable 
everywhere. If a train is late in a station by 
about 20 minutes or 30 minutes, there is not 
the desire or attempt on the part of the Station 
Master to tell himself: "It is my duty to see 
that this starts 5 minutes earlier than other-
wise". There is that alertness at the top but 
there is not that alertness in the working staff, 
I have to make that remark with considerable 
regret. What is the reason for it? It may be 
that the remuneration is not sufficient for their 
requirements and I hav* heard it said: "Oh! 
That will do for the pay that I am receiving." 
Ther* is that attitude also but if there is any-
thing wrong or if there is any want of 
remuneration, that must be looked into. 

Sir, indifference goes to this extent —this is 
a small matter to be brought before the 
House—that I may say this. Comparatively I 
am an old man, I am slightly rheumatic and I 
have some complaint. I take full advantage of 
the privilege given to Members of Parliament 
to reserve a compartment one month in 
advance when they go for parliamentary 
work. I write in advance. I go with my wife 
invariably and I would like to have a coupe 
preferably not on wheels and because I cannot 
bend my knees properly I would like to have 
Western style of commode in the lavatory. 
Even if they are available and even if I apply a 
month before, they are given to people who 
do not require them and I do not get. 
Sometimes I get but invariably I do not get. 
These are small matters which could be 
looked into. 

It is not good nor pleasant to go on 
complaining about these things but if a little 
care is taken, these small things can be 
remedied. The condition of Class III and 
Class IV employees of the Railways is still 
very very bad. They are overworked, they are 
not sufficiently paid. They require more 
consideration. Perhaps, as I said, this 
indifference is due partly to their bad 
remuneration and proper encouragement is 
not given to those   who    do 
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real, sincere work. That is one of tha reasons 
why there is considerable indifference. I 
request that the condition of the Class III and 
Class IV employees may be looked into and 
improved as much as possible. 

It has been a long-standing complaint for us 
who come from Kerala that there is want of 
facility for travel from Cochin to Bombay. 
There is one compartment attached to the 
Cochin Express which runs through to 
Bombay every day and to say that that 
compartment is packed like sardines is an 
insult to sardines. Such is the way in which 
that compartment is carried. You are 
providing a holiday special on certain 
occasions from Cochin to Bombay. At least a 
biweekly through train express service from 
Cochin to Bombay will be of considerable 
help to the people of the South and it is very 
necessary also. I request the Railway Ministry 
to consider this request also.   Thank you. 

SHRI HAKIM ALI (Jammu and Kashmir): 
Mr. Chairman, Sir, I come from a State that 
has no railways and yet I am very much 
interested in the Railways because of the 
service that it has rendered and will be 
rendering to the country as a whole and also to 
Kashmir indirectly and because of my having 
utilised services of railways here and abroad, 
both in the West and in the East and because 
of a ray of hope that one day the railway may 
be taken to our State and connect Srinagar 
with the rest of the country. 

[THE   VICE-CHAIRMAN    (SHRI   M.    P. 
BHARGAVA)   in the Chair] 

I am very thankful to hon. Mr. Jagjivan 
Ram for having set apart a sum in order to 
conduct a survey for the location of a rail-
head across the Ravi river and also to conduct 
engineering and traffic survey in Kashmir and 
also for the promise that he has held out to 
extend the railways right up to Kathua by 
1964. 

We, in Kashmir, are doing our very best to 
improve the economy of the country.    
Kashmir    is    taking    long 

strides along with the other States of the country 
in  order  to improve the conditions in every 
respect.   Under the dynamism,   dash   and  
fervour  of  the man of destiny of that State and 
the guidance and inspiration as well as the 
fostering care of the illustrious son of that  
proud  soil,  there  is  a  wave  of prosperity   
spreading   to    every  nook and corner of the 
State including Leh and Kargil.   We are doing 
our best to lay a network of roads for   transport 
and we have built a    very    efficient transport 
organisation.   We have built a tunnel, the 
famous Jawahar Tunnel and we are trying to 
build an aerial ropeway that would connect 
Chinani in Jammu  with Verinagh in Kashmir 
which will reduce the road mileage of 105 miles 
to 40 only and carry a load of 140 tons of goods 
per    hour both-ways.   All these are attempts in 
order to   improve   transportation   but   the 
tempo   of   industrialisation    and     the 
momentum that the expansion of trade has 
gained is being very much affected by the 
difficulties of transport in Kashmir.    This  has  
created serious problems and is affecting the 
economy of the State. 

Already the cost of living is high because of 
the climatic condition and because of the 
distances and difficulties and the hazardous 
nature of roads ' that connect it with the rest of 
the country and the staggering distance from the 
nearest railhead has increased further the cost of 
living in that State. I will give a few instances. 
The load-taking capacity of the roads has 
categorised roads into different types —the 
plains, sub-mountains and hilly roads. A truck 
from Delhi to Pathankot can take 200 maunds 
over a distance of 300 miles, from Pathankot to 
Jammu only 160 maunds, and from Jammu to 
Srinagar only 120 maunds. This means constant 
loading and unloading, storage of goods and 
losses in storage, loss of time and labour and all 
this increases the cost of transportation. Then 
the rate from Delhi to Pathankot is 50 nP. per 
maund, from Pathankot to Jammu, it is 87 nP. 
and from Jammu to Srinagar—a distance of      
200      miles—300  nP.      Actually 
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when we take all these things into 
consideration—the jigsaw puzzle of the entire 
thing and the restriction on loads—the freight 
amounts to much more than Rs. 4 per maund 
froim Pathankot to Srinagar. I do not know 
the exact figures but the coal delivered at 
Pathankot costs about Rs. 2-75 per maund and 
the same coal in Kashmir costs more than Rs. 
8 per maund. Cement in Jammu is Rs. 9 per 
bag whereas the same in Srinagar costs Rs. 12 
to Rs. 13. This is really very bad and it affects 
th" economy of the country both-ways—on      
exports      and      imports. 

Sir, in our history covering the past 500 
years, we have had three very remarkable 
periods of national, economic and cultural 
development of the country. The first was 
during the time of Sultan Zain-ul-Abidin, fifty 
years, from 1420 to 1470. His glorious reign 
is remembered even now and though he was 
secular in outlook and secular in his approach, 
he is considered a saint by the people. The 
second period was the reign of Maharaja 
Pratap Singh, the saintly scion of the Dogra 
dynasty. We had a lot of developmental work 
during his time. He was fortunate in having 
very good advisers. Then comes the third, the 
present popular regime which ha.s now come 
into power. I can say without fear of 
contradiction that the work done during the 
last few years, less than a decade, both in the 
direction of economic development and in 
industrial expansion and also in cultural 
activities, in fact in everything, far exceeds the 
work done in the previous two regimes put to-
gether, that is to say, during a period of about 
75 years. 

However, the main trouble and the main 
difficulty in the way of the development of 
the State which is a far-flung State, is the 
absence of rail transport, and the staggering 
distances and the tortuous, hazardous difficult 
roads from Srinagar to the nearest railhead. Tt 
is possible that we may get a railway 
connection up to Kathua by the year 1964,   
but that 

by itself will not have much impact on the 
economic development of the country, though 
it will have tremendous emotional value. 

I would request that the survey may cover 
the Kashmir valley also in order to ascertain 
whether it is possible to carry railway to 
Kashmir and, if so, what type of railway it 
should be, whether it should be of the Alpine 
type or some other type. This survey, of 
course, will take time and the rail connection 
to Kashmir cannot materialise in the very near 
future. Meantime, the State should not be 
allowed to suffer and so I would suggest that 
the Government may consider subsidising the 
transport from the nearest railhead to Srinagar 
so that the rates charged may correspond to 
the rates chargeable in other States where 
there is rail connection. I may say that the in-
coming and outgoing goods traffic there is 
about 90 lakh maunds. and this should not be 
considered as asking for too much, 
considering" the needs and the peculiar 
situation of the State and the peculiar 
conditions prevailing in that part of the 
country. 

We have gone through the report of the 
Third Finance Commission; but I am sorry to 
have to say that it has not made us happy. The 
Commission has realised the difficulty of that 
State and the Commission wanted us to break 
the 'isolation barriers and to create in the 
minds of the people a feeling of oneness and 
integration. It has stated, to quote the very 
words: 

"Due to the financial stringency, the 
State Government had, we noticed, made 
inadequate provision for the proper 
maintenance of the existing roads and for 
new constructions." 

But forgetting that Kashmir has no railway 
and that the State would depend entirely and 
for many years to come, on roads, and how 
difficult it was to construct roads in that 
mountainous country and to maintain them in 
good repair, and how terrific was the strain 
that is there on the   roads 
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because of the heavy traffic moving on them, 
the Commission has allotted only a sum of 
Rs. 50 lakhs for this laudable purpose of 
repairing old roads and building new ones and 
for other communications. The picture that 
emerges from the recommendations of the 
Commission is really disturbing. I would give 
a few figures just to show what I mean. 
Before I do that, however, I would like to say 
something about the necessity for more roads, 
and I will give some figures of road mileage 
in order to show how inadequate is the road 
transport in that area. Jammu and Kashmir has 
a road mileage per square mile of :04, and the 
road mileage per lakh of inhabitants is 65. 
The all-India figures are -25 mile per square 
mile and 82 miles per lakh inhabitants. The 
figures for Ceylon are, road mileage per 
square mile •38 and the road mileage per lakh 
inhabitants 115. This shows how very 
important it is to have more roads in that State 
and to have adequate funds for building new 
roads and for the maintenance of existing 
ones, not only for the economy of the country 
but also for various other purposes which are 
even more important than economic 
development, for instance, Defence. 

I will give a few figures to show how the 
Commission has brought down the grants that 
we were getting. In 1961-62, under the 
Second Finance Commission, the contribution 
from income-tax fund was Rs. 128-91 lakhs. 
Now it is Rs. 63 lakhs. From basic excise the 
figure was Rs. 66'54 lakhs and now it is Rs. 
147 lakhs. Additional excise was Rs. 4934 
lakhs, now it is Rs. 60 lakhs. Estate duty was 
Rs. 2;50 lakhs and now it is Rs. 3-00 lakhs. 
Grant-in-aid was Rs. 300 lakhs and now it is 
only Rs. 200 lakhs. The total contribution 
before was Rs. 547-29 lakhs and now it is 
only Rs. 475 lakhs, a decrease of as much as 
13 per cent, in the total contribution. 

I may here submit that Andhra "Pradesh 
gets a grant-in-aid now    of 

Rs. 9 crores as against Rs. 4 crores they got 
previously. Assam was getting Rs. 4;5 crores 
and now it will get Rs. 5:25 crores. Jammu 
and Kashmir was getting Rs. 3 crores and 
now it will get only Rs. 2 crores. Orissa was 
getting Rs. 3*5 crores and now it will get Rs. 
11:5 crores. So here also, we are sufferers. 

Also, there is no allotment to Jammu and 
Kashmir out of the tax on railway fares, on 
the ground that we have no railways there. I 
think the tax on railway fares is an expen-
diture tax and there are thousands of the 
inhabitants of Jammu and Kashmir State who 
utilise the railways. Why Jammu and Kashmir 
should not be a beneficiary from this pool, I 
do not understand. This militates against our 
concept of a Welfare State and the 
equalisation of income and development. 

I have a full appreciation of the importance 
of railways and the service that it has done, is 
doing and will have to do for the development 
of the economy of the country. I am also fully 
aware of the immensity of the task of the 
Railways and the heavy responsibility that 
devolves on its broad shoulders. In view of 
the progress in many directions and in view 
of the fairly fast-growing self-sufficiency in 
men, material and equipment and the vital 
role that the Railways have played and will 
play in the economic development of the 
country, they have a position all their own, 
and it is a very unique since from the point of 
view of the development of the country. 

[THE   VICE-CHAIRMAN     (SHRI   K.   K. 
SHAH)   in the Chair] 

I have gone through the voluminous 
literature supplied by the Railway Ministry 
and I am very glad to find that there are 
certain statements in it which bring credit to 
the Railways for the good work they have 
done for the development of the service. The 
Railway Administration, of course, came in 
for very severe criticism for certain omissions    
and    commissions, 
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wagons for the transport of foodgrain, delay in 
the delivery of coal to certain consuming 
centres, and also due to the very sad accidents 
that took place last year almost with alarming 
frequency. That matter is now under the con-
sideration of a committee appointed by 
Parliament and I hope we will get the report 
very soon. But in this connection I do not want 
to exonerate anybody of responsibility for any-
thing anywhere but it would be well to 
remember that accidents are accidents and in 
spite of all the precautions that we may take, 
they will happen. These are not uncommon in 
other countries which have made tremendous 
progress and advanced technologically and 
otherwise; there also accidents do often occur. 
But 1 think that in spite of the criticism that 
has been levelled against the Railways the 
work done by the Railways is indeed 
commendable. 

I would only point out that the statistical 
statements given by the Railway Department 
are a bit confusing. There is a profusion of 
technical terms which will not help a layman 
to understand the position very clearly. These 
should have been somewhat simpler. The 
statement on page 44 of "A Review of the 
Performance of the Indian Government 
Railways" shows the density of traffic, the 
wagon turn-round time and other related 
statistics. These are shown to compare 
favourably with some of the advanced 
countries in the world. These countries have 
some other facilities for transport also 
available to them. Whatever the position, the 
statement shows clearly that we haye not been 
stationary in tMs matter. Another statement on 
page 37 of the document cited above gives 
indices of wagon utilisation. The percentage 
of loaded wagon kms. to total wagon kms. 
was 692 in 1950-51 and 73-1 in 1961-62. 
Page 39 of the Review presents yet another set 
of eloquent figures. The wagon kilometres per 
wagon day in 1958-59 was 73-4 in India, 71'5 
in Canadian Pacific,    69-0 

in Canadian National and 65 3 in the U.S.A. 
The use of wagons was in 1960-61, 76-9 in 
India, 70'3 in Canadian. Pacific and 68-7 in 
Canadian National. Another statement pertains 
to opera-tion-cum-efficiency index. The base 
year is 1938-39 for which the index is taken as 
IOO. In 1950-51 it was 98-8. It rose in 1955-
56 to 105:2 and in 1960-61 to 115. These 
figures are very significant in relation to 
engine and wagon utilisation and they show 
appreciable rise in the efficiency index. 

The statement on page 46 of the Review 
shows the increases we hava made in 
passenger traffic. In the number of passengers 
between 1955-56 and 1960-61 we have 
registered an increase of 25' 12 per cent., in 
passenger kilometres 24 66 per cent., in 
passenger carriages 26,44 per cent., and in the 
number of seats 23'4 per cent. The statement 
on pages 8 and 9 shows the percentage of 
coal, cement and other articles that have been 
lifted by the railways. Maximum quantities 
have been lifted by the railways and there are 
other facts also which show the progress made 
by the Railways in various directions. 

But, Sir. more than all these achievements 
which are no doubt very commendable, I am 
very much impressed by the welfare measures 
adopted by the Railways for the welfare of 
their employees. I would invite your attention 
to the wage bill of the Railway employees 
given on page 79 of the Review. In 1950-51 
the number of employees was 9,13,553. 

THE VICE-CHAIRMAN (SHRI K. K. SHAH) 
: You must now finish the speech. 

SHRI HAKIM ALI: Sir, you will have to 
excuse me. I might be running late like the 
train. I would request you to kindly give me 
some more time. 

THE VICE-CHAIRMAN (SHRI K. K. SHAH) 
: I have given you five-minutes more already. 
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you, Sir, that to those Members who are 
retiring we should give a little more 
accommodation? 

SHRI HAKIM ALI:    As I said   the number of 
employees in 1950-51   was 9,13,553 and the 
cost incurred on them was Rs. 113'8 crores, the 
average cost per  employee  was     Rs.   1,263.     
The amount spent on staff welfare    came to 
Rs. 3 1 crores and the average per employee to 
Rs. 3404.   In 1960-61 the number of 
employees rose to 1,160,000 which represents 
an increase of    27 1 per cent.    The total cost 
on this staff rose up to Rs. 204 crores, an 
increase of 80 per cent, and the average cost per 
employee came to Rs.  1,793,    an increase  of 
42  per cent.     And     the total amount spent 
on labour welfare rose to Rs. 967 crores, an 
increase of 211 per cent, and the welfare expen-
diture per employee to Rs. 83:37, an increase of 
144-9    per    cent.    These figures also show 
that per   capita income of the railway 
employees    was Rs.      1,793    which     
compares     very favourably with the    per 
capita    income of Rs. 288 for the whole 
nation. Sir, I would also invite your attention to 
pages 103, 112 and 117 of "Demands for 
Grants" from which you will see that the labour 
welfare measures proposed for 1962-63 are 
equally    commendable.    Labour welfare is to 
cost Rs. 11,59,41,000 and labour welfare for 
openline  works  is  expected to     cost Rs.   
1,48,71,000  and working  expenses will 
amount to Rs. 55,000.   The   total works  out to 
over Rs.  13  crores for 1,160,000 employees.    
Thus    the total welfare     expenditure per     
employee comes to about Rs.   112 for the year 
which is equal to about 50 per cent. of the per 
capita national income. 

Now, let us have a look at the further 
measures for welfare outlined on page 30 of 
the White Paper. The total number of beds 
available in 1950-51 was 2,500 while it rose 
to 5,950 in 1960-61 which represents an 
increase of 238 per cent. It would mean that 
for every 200 employees of the Railways 
there is a bed as against 2,400 or so of the 
general population. 

Similar is  the story about the cooperative 
credit societies of which there is a larger 
number with a total paid-up capital of    Rs. 4'63 
crores.    Then there are consumer societies with    
a turnover of Rs. 1*7 crores.   There are other 
important and equally interesting  data given by 
the Ministry     of Railways showing the 
progress made in various directions though 
some   of the data are not complete.   They need 
supplementary data for substantiation and 
verification but whatever it    is, the  
achievements are there     and     I would 
therefore offer my compliments to the hon. 
Minister for Railways and through him to all 
those    employees whose contribution, whose 
labour and whose thought have been 
responsible for all these achievements.    I    
admit that these achievements may not    be in 
keeping with the expectations we had of this 
giant of a public undertaking.    These may have 
fallen short of the targets we had fixed; may not 
be commensurate with    the    labour, time and 
money put in    but all the same there can be no 
denying the fact that the achievements  are there 
and that the industry is going ahead.   But I 
would beg that in the interest    of the industry 
itself the Ministry should look into it to find out 
why in spite of these achievements the 
impression j   of the industry on the public    
mind j   appears to be not satisfactory.     It is I   
not  satisfying the  people.     Why     in there so 
much of dissatisfaction amonj the people?    
Why, in spite of    thes* achievements, people 
do not have thi satisfaction?    Why are    there    
conr plaints from various quarters? 

I know full well the difficulties c the 
administration and how difficul it sometimes 
becomes to cope up wit one's responsibility, 
with ones wor in the face of so many pulls 
an pushes, visible and invisible influence 
that come into play in our nation: and 
industrial activities. When v, criticise a 
certain organisation i a certain person it 
behoves us to 1 into the working of that 
organisatio to understand it properly and th( 
alone can we offer criticism or sit judgment 
on anybody. I consider tl 
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Railways to be as good citizens as I am or as 
your good-self is, they have patriotism and 
they are alive to their needs and respon-
sibilities and if we have to help them, we have 
to help them hy constructive criticism and not 
create a sort of disaffection, sort of 
demoralisation so that these people will not be 
able to cope up with their very heavy res-
ponsibilities. 

Thank you. 
SHRI SANTOSH KUMAR BASU (West 

Bengal): Mr. Vice-Chairman, I had no desire 
to take part in this debate but certain 
obervations made "by my esteemed friend, Mr. 
Madhava Menon, have induced me to present 
what might be considered a somewhat 
opposite view of the case. Mr. Madhava 
Menon is perfectly entitled to and is justified 
in putting forward the question of reservation 
of accommodation for Members of Parliament 
ar.d also for people who are of that particular 
age. So far as I am concerned, I am taking my 
stand to mention three instances where the Ad-
ministration proved responsive to the 
suggestions made in the Informal Railway 
Consultative Committee of Members of 
Parliament. Claiming to be of the same age 
group, probably a little higher than Mr. 
Madhava Menon, I might say that I also And 
myself obliged to take recourse to air-
conditioned coaches for some time now. I 
suggested in the Informal Consultative 
Committee that having regard to the large 
number of Indian passengers, almost all of 
them being Indian, travelling in the air-
conditioned coaches absence of Indian style 
latrines was very keenly felt by many people. 
An assurance was given in the Committee that 
at least 25 per cent, of the number of latrines 
in a coach will be converted to Indian style as 
seen as an air-conditioned coach goes to the 
workshop for whatever purpose it might be, 
and that promise has been fulfilled. 

The second point related to the bathrooms.    
These are far away frona the 

seat of the attendant and if the lock inside gets 
stuck up, there is no other means by which 
any communication can be sent to the 
attendant with the result thait the passenger 
may find himself conifmed in that, place for 
any length of time unless he actually pulls the 
chain which is rather to be avoided than 
encouraged. The hon. Minister jokingly 
reminded me that it would give some amount 
of thrill inside but I said that the thrill in those 
circumstances does not give us any 
excitement; if at all, it is the other way. Now, I 
was glad to find, during my last journey from 
Bombay to Delhi in the Frontier Mail, 
provision made for a bell inside the bathroom 
which could be utilised in case of emergency 
for communication with the attendant. 

There is another matter which also applies 
to all Members of Parliament and to which 
also I drew the attention of the Informal 
Consultative Committee on Railways. This 
related to the supply of All-India Time-Tables 
to Members of Parliament. On one occasion 
in Howrah station, I tried my very best to 
procure a timetable from the book-sitall but I 
failed to get it on the plea either of the supply 
having been exhausted or non-supply. I 
brought this matter to the attention of the 
Ministry in one of these Consultative 
Committee meetings and they at once agreed 
to supply and regular supply has been going 
on to Members of Parliament since then. 

I thought that if something has got to be 
said in the matter of negligence on the part of 
the administration then these facts should also 
be brought to the notice of the House in 
connection therewith so that the other side of 
the picture may also be presented where the 
Administration proved tn*HMehrc»i to be 
responsive to our suggestions. 
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THE DEPUTY MINISTER OF RAIL-

WAYS (SHRI SHAH NAWAZ KHAN): Sir, at 
the very outset I should like to express my 
deep sense of gratitude to all the hon. 
Members who have spoken appreciatively 
of the efforts that are being made by the 
Railways to cope with the traffic 
requirements of the country. By their 
appreciative remarks they have given great 
encouragement to all the railwaymen, and I 
am sure all of them will deeply apDreciate 
these kind words. 

Sir, my hon. friends, Shri Arjun Arora and 
Shri Narasimham, spoke regarding the 
ability of the Railways, or, raither, the 
inability of the Railways to cope with the 
traffic requirements of the country. Sir, very 
broadly I would like to deal with this 
question under two main headings, firstly, 
the traffic of coal and, secondly, the carriage 
of general goods in the country. Sir, we are 
aware that there has been some difficulty 
experienced by the various sectors and also 
by the railways themselves in relation to 
transport of coal and therefore, Sir, I would 
like to dwell on this point in some detail. 
The transport of coal, I would like to divide 
into two parts. 



 

Firstly, Sir, there is the transport ot coal from 
the outlying fields. There are a number of 
coalfields spread over in different parts of the 
country. The biggest coalfield is the Bengal-
Bihar coalfield. The others are in the outlying 
areas—Talcher _ Singareni and the Central 
India coalfields. I take up the question of 
carriage of coal from the outlying coalfields. 

Sir, the Planning Commission has fixed a 
target of 31 million tons of coal for the Third 
Plan from the outlying coalfields. As far as 
outlying coalfields are concerned, we are 
meeting their full requirements, and I would 
like to tell my hon. friends, who felt appre-
hensive about the transport of coal, that the 
pit-head stocks of coal are on the decrease; 
they are decreasing, and We are meeting the 
full requirements of these outlying coalfields 
In fact we are in the happy position today, Sir, 
to ask them to produce more coal, and we are 
prepared to carry even more coal from there. 

SHRI SATYACHARAN: But is it not a fact 
then—and it was brought to our notice 
through so many newspapers—that there is 
not shortage of coal but it is the difficulty of 
its movement because of the shortage of 
wagons? 

SHRI SHAH NAWAZ KHAN: Yes, I 
understand it. That is what I was proceeding 
to explain. 

As far as the position of supply of wagons 
to outlying coalfields is concerned, we are 
supplying their full requirements, and we are 
in a position to supply even more if they 
require it. 

The pit-head stocks in January 1961, were 
58,000 metric tons in the Singareni coalfields; 
in December 1961, the pit-head stocks had 
decreased to 27,000 metric tons; there is a 
very appreciable decrease in the pit-head 
stocks. And similar is the position in other 
outlying coalfields. 

Now, Sir, coming to the Bihar-Bengal 
coalfields where the main difficulty of wagon 
supply for the carriage of coal has been 
experienced, we have 

three main commitments; firstly, supply of 
coal to the steel plants—we have met this 
commitment in full. Secondly, Sir, is the 
supply of coal to washeries. We have met 
their requirements tn full. The third is 3 P.M. 
the supply of coal to other consumers. Sir, I 
know that there have been certain difficulties. 
In 1960-61 the daily average loading for this 
category was 3,398 wagons. In 1961-62 it is 
3,594. That is, on an average, we are loading 
196 wagons more. Sir, we can only function 
within the targets that are laid down for us and 
within the allocations that are made to us. 
And, in order to be able to carry large 
quantities of any material, especially when the 
lines are already working to a saturation point, 
we have to have timely notice. 

DIWAN CHAMAN LALL (Punjab): I do 
not want to interrupt my hon. friend. What is 
the total number of wagons needed by the 
country. 

SHRI SHAH NAWAZ KHAN: Sir, our total 
requirements of additional wagons for 
transport of coal by the end of the Third Plan 
period will be 1,211 wagons over what it is at 
present, and that roughly works out to 240 
wagons as daily average loading pro-
gressively each year. 

Sir, in the first year of the Third Plan we 
have attained an increased loading of 196 
wagons per day. This is a fairly satisfactory 
figure especially when we are going to 
increase the tempo. But our efforts are at 
present somewhat restricted because we are 
electrifying this very heavily worked line 
between Moghalsarai and Kanpur in the 
direction of Calcutta. There at present certain 
works are going on which actually hampers 
the transportation system. Sometimes we have 
to remove the existing system of signaling. 
That has to be changed to a quicker system of 
signalling, and during the period of change-
over the operation becomes much slower be-
cause we have to take extra precautions. 

SHRI AKBAR ALI KHAN: How long will 
this continue? 
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long. We are toying to electrify the lines up to 
Moghalsarai and as soon as that is done, I 
hope a number of our difficulties would come 
to an end. That is the position regarding coal. 

Regarding the transport of general freight 
traffic, the House would be glad to know that 
the number of outstanding registrations is 
much less this year than what it was in the 
preceding year. At the end of February 1962, 
registrations on broad gauge were 1,13,958 as 
against 1,39,636 at the en<r of February 1961, 
that is, there is a drop of 25,678. So much for 
the ability of the Railways to cope with the 
traffic. 

Sir, a number of my hon. friends have 
spoken regarding the necessity of observing 
the utmost economy in the expenditure on 
works, staff and other services performed by 
the Railways. I can assure my hon. friends, 
Shri Arora and Shri Narasimham, who spoke 
on this subject, that every possible effort is 
being made by the Railways to observe the 
utmost economy in all directions. I know that 
there has been a certain increase on account of 
fuel. We have issued instructions to all our 
staff to economise as much as they can in the 
use of fuel. But mainly due to the poor quality 
of coal that is being supplied to us, our bill on 
that account has risen and, I am afraid, we are 
not in a position to effect any further 
economy. In fact, the House is probably aware 
that on several occasions we have had our 
railway engines failing because of poor quality 
of coal. Washeries are being put up and I hope 
that will, to some extent, improve the 
situation. 

SHRI K. L. NARASIMHAM: What is the 
difficulty in getting better quality of coal? 

SHRI SHAH NAWAZ KHAN: Previously 
the best type of coal used to come to the 
Railways. Now the highest quality  of coal  
goes  to the  steel 

plants and we come lower down in the 
priority.   That is the difficulty. 

SHRI AKBAR ALI KHAN: And not 
sufficient quantity. 

SHRI SHAH NAWAZ KHAN: We have 
very limited quantity of metallurgical coal 
which we have to use very sparingly. 

Sir, my friends, Shri Arora, Shri 
Narasimham and a number of other hon. 
Members expressed the apprehension that 
railway fares might be increased. Also Shrj 
Arora wanted to know why we were asking 
for loans from the General Revenues. Si^ I 
presume that Shri Arora was referring to the 
loan from the General Revenues to the 
Development Fund which on present 
reckoning would be necessary in 1962-63 and 
not to railway expenditure chargeable to 
capital head which, of course, is on a different 
footing, and in any case is always to be 
obtained from the General Revenues. In this 
connection I need only refer to paragraph 5 of 
the hon. Minister's Budget Speech in which he 
had indicated that unless Railway resources 
were augmented, temporary loan from the 
General Revenues of such a magnitude as 
might be able to finance the fund, that is, the 
Development Fund, would be unavoidable. 
This obviously means that there will be no 
double burden as Shri Arora fears. And, Sir, 
such temporary loans from the General 
Revenues to the Development Fund whenever 
considered necessary are not unusual. 

Shri Arora and a number of other friends 
also referred to heavy overcrowding in our 
trains, and he regretted that not enough had 
been done. The honourable House is aware 
that during the Second Plan period we had 
planned for an additional passenger traffic of 
15 per cent. In actual fact, the traffic that we 
carried was 25 per cent, additional traffic. 
That is 10 per cent, over and above what we 
haa planned for. Even during the Third Plan 
we have planned for an additional traffic of 15 
per cent, and the House would be glad to 
know that during the first year,  there has 
t>een 
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an increase of 9 per cent, already. At this rate 
the increase in passenger traffic may be very 
much more than what we have planned for. 

SHRI N. M. ANWAR (Madras): Why is the 
air-conditioned third class chair car bound for 
Madras often going empty? I have never seen 
it going full. 

SHRI SHAH NAWAZ KHAN: My 
information is that these air-conditioned chair 
cars are very popular and they generally go 
very full. In fact, there is generally a waiting 
list. 

DIWAN CHAMAN LALL: What is going 
wrong with the planning? 

SHRI ARJUN ARORA (Uttar Pradesh) : If 
there is not much demand on the Delhi-
Madras route, they may be diverted to the 
Delhi-Howrah route where there may be 
more demand. 

SHRI SHAH NAWAZ KHAN: Shri Arora and 
others talked about the un-punctuality of our 
trains. All I can say is that in spite of the very 
heavy density of traffic, the punctuality of our 
trains is improving. For instance, in regard to all 
trains including electric multiple units on B.G., 
in 1959-60 I the punctuality performance was 
84'7 per cent, whereas in 1960-61, it was 85-75 
per cent. Similarly in regard to mail and 
important trains, there is an improvement. In 
regard to all other passenger service, in 1959-60 
it was 78-32 per cent, and in 1960-61 it was 79 
63 per cent. There is a steady improvement in 
the punctuality per. formance of our traiiw. 

SHRI ARJUN ARORA: It seems to be a 
slow rate of improvement. 

SHRI SHAH NAWAZ KHAN: Not too slow 
keeping in view the tasks that are being 
entrusted to the railways. I would mention 
that very often we have our locomotive 
failings Dakhina Railway Employees' Union? 
can assure the House is that we keep a very 
special watch on the punctual running of our 
trains, and we are doing everything possible 
to further improve the punctuality. 

Shri Arora and Shri Narasimham as well as 
others tried to make out as If 

the Railways were an interested party in the 
recognition of unions and we sort of 
manipulate as to who should be given 
recognition and who is to come to discuss 
matters with us. That is far from the real 
position. The Ministry keeps itself 
absolutely—not only the Ministry but the 
whole of the Railway Administration—away 
from all party politics and union activities. 
We give recognition to all those who deserve 
and who represent labour. 

SHRI BHUPESH GUPTA (West Bengal):  
How do you find it out? 

SHRI SHAH NAWAZ KHAN: We have 
ways of finding it out. 

SHRI BHUPESH GUPTA: Tell us. There 
must be some earthly way of finding it out. 

SHRI SHAH NAWAZ KHAN: There is the 
Registrar of Trade Unions and we know 
which union has got more membership. Shri 
Arora talked about the recognition of the 
Purva Uttar Railway Karmachari Sangh. The 
difficulty arose like this. We sent some letter 
to the General Secretary. The General 
Secretary apparently did not receive it, it was 
received by the Vice. President, and he said 
that the General Secretary had resigned and 
his resignation had been accepted. Then we 
asked for names of the office bearers from the 
Registrar of Trade Unions. His list did not 
tally with the union list. It was on account of 
this that there was some difficulty, but I can 
assure the House that we are absolutely 
uninterested as to whom the labour chooses to 
represent them and we will deal with anybody 
who represents the labour. 

SHRI K. L. NARASIMHAM: What is the 
difficulty about recognising the Dakhina  
Railway  Employees'  Union? 

SHRI SHAH NAWAZ KHAN: The 
difficulty sometimes is the past history of 
various people, what they have been doing in 
the past, their activities, etc. Sometimes 
recognitions may have been withdrawn on 
account of certain unsocial acts, acts of 
sabotage, assault on supervisory staff, etc but 
we in the 
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Railway Ministry believe in forgiving and 
forgetting things and giving people another 
chance. The whole matter is under 
consideration now. 

Shri Arora spoke very eloquently about the 
indiscriminate way in which extensions are 
being given in the Railway Ministry, and how 
old and tired people are retained in the 
Ministry, I think he is fully aware of the 
Government's policy in this matter which is 
that extensions or re-employments are to be 
given freely to scientific and technical 
personnel up to the age of 58. This is a policy 
which has been decided upon by the 
Government of India, because in this country 
there is a great shortage of experienced 
personnel in scientific and technical lines; and 
whatever is being done in the Railway 
Ministry is being done in the best interests of 
the country. I think my hon. friend is also 
aware of the fact that certain railway officers, 
after superannuating from the railways' have 
been found suitable and fit to take up very 
responsible jobs in other public sector 
concerns; there too I am sure my friend will 
agree, the superannuated officers in the new 
assignments are still not tired. They are doing 
their work very satisfactorily.   I am sure he 
will agree with me. 

 
SHRI LOKANATH MISRA (Orissa): Does 

he mean transfer from one Ministry to another 
Ministry? 

SHRI BHUPESH GUPTA: We are not 
surprised, because we are living in a 
superannuated regime. So that is all right. 

SHRI SHAH NAWAZ KHAN: Sir, a 
number of hon. Members, Shri Arora, Shri 
Narasimham, and others also, spoke about 
what they termed the indiscriminate use or the 
heartless way in which the General Managers 
in the Railways were using their powers under 
section 149A, how they were heartlessly 
throwing away railway employees without 
any rhyme or reason. I can again assure my 
hon. friends that 

nothing can be farther from truth than these 
statements. We are taking every care in this 
matter and in fact, every case im which this 
power is used is brought to the personal 
notice of the hon. Railway Minister and he 
personally satisfies himself that there has 
been no misuse of this power. 

SHRI BHUPESH GUPTA: Does he get the 
representations at the same time, from those 
who suffer from the misuse of such powers, 
or does he rely mainly on the reports given to 
him by the same authorities who abuse that 
power? 

SHRI SHAH NAWAZ KHAN: I can tell my 
hon. friend all about it. Sir, whenever there 
are any serious accidents, there is a hue and 
cry all over the country that the Railway 
Ministry is not taking strong enough action 
against the railway employees who are 
concerned with those trains. We have heard 
various hon. Members—quite rightly too—
speaking very vehemently that there is 
corruption, that there is harassment of 
passengers by the railway employees. We 
have heard that there have been cases of 
assault of supervisory staff. 

SHRI BHUPESH GUPTA: What about 
patronage? 

SHRI SHAH NAWAZ KHAN: It is only in 
such cases where the safety of the train is 
involved, where its operation is concerned, 
where we find that certain railway employees 
have been grossly negligent in the 
performance of duties in the operational side, 
that we take such strong steps. When we find 
that there have been cases of corruption which 
are difficult to be proved in a court of law—
and we are determined to wipe out corruption 
from our Railways—this power is used. 

SHRI AKBAR ALI KHAN: I think the 
whole House is with you in this policy. 

SHRI SHAH NAWAZ KHAN: I am 
thankful and I deeply appreciate that remark.   
Sir, that is the extent of this 
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so-called indiscriminate use of the power 
given under section 149A. That is all that we 
have done. 

SHRI BHUPESH GUPTA: How many cases 
of corruption have you dealt with under this 
section? 

SHRI SHAH NAWAZ KHAN: Oh, quite a 
large number. 

SHRI BHUPESH GUPTA: And how many 
for neglect of duty? 

SHRI SHAH NAWAZ KHAN: If the hon. 
Member would like to know the number of 
cases of corruption, I could tell him 
separately, later on . . . 

SHRI BHUPESH GUPTA: I mean under 
that specal section. 

SHRI SHAH NAWAZ KHAN: I can do so 
later, because I do not have the figures with 
me just now. But I can make this categorical 
statement on the floor of the House that no 
railway employee has been victimised, that 
this power has not been used against any 
railway employee for legitimate trade union 
activities. This is a frank statement I make on 
the floor of this House. 

SHRI AKBAR ALI KHAN: That is right. 

SHRI BHUPESH GUPTA: My hon. friend 
need not ditto everything that the hon. Deputy 
Minister says. 

SHRI SHAH NAWAZ KHAN: Sir, my hon. 
friend, Shri Madhava Menon, said that he 
appreciated the amenities provided for the 
third class passengers and also what was 
being done for the first class passengers. But 
he expres-and regret that nothing had been 
done for the second class passengers. Sir, the 
hon. House is aware that we on the Railways 
are working for a socialist pattern of society 
and we are trying to reduce the classes   .   .    . 

SHRI BHUPESH GUPTA: By providing 
saloon to the Dalai Lama? 

SHRI SHAH NAWAZ KHAN: We are 
trying to reduce the number of classes and the 
idea is that gradually the existing second class 
would go out of service and we hope that the 
amenities that we provide in the third class 
compartments would come, more or less, to 
the standard of those in the second class 
compartments. 

SHRI BHUPESH GUPTA: And so that is 
what you mean by class-less society. 

SHRI SHAH NAWAZ KHAN: I think there 
was some confusion in the mind of Shri 
Madhava Menon as to the reason for 
switching on to diesel engines. We are 
switching on to dieselisation or we start using 
diesel locomotives as a prelude to electrifica-
tion of that section or line. We switch over 
from steam traction to diesel traction when 
the saturation point has been reached on that 
particular line when the steam locomotives are 
no longer able to cope with the traffic on that 
particular section. We then say that the 
saturation point has been reached for the 
steam locomotives, and then we switch on to 
diesel locomotives. With the mere use of 
diesel locomotives, we can deal with the 
additional traffic. 

SHRI J. S. BISHT (Uttar Pradesh): The hon. 
Member's point was different. The haulage of 
coal would be saved by putting diesel in those 
regions and having coal engines here. 

SHRI SHAH NAWAZ KHAN: I am coming 
to that. The problem is this. On these very 
heavily worked lines or sections where steam 
traction is no longer able to cope with the 
increased traffic, we have to switch on to 
electric traction, and as a prelude to this elec-
trification we use these diesel locomotives. 
That is the criterion for the use of diesel 
locomotives. We use diesel locomotives on 
those lines and as soon as wp are able to 
electrify those lines, these diesel locomotives 
will be put on other very heavily worked 
lines. Even if we did provide diesel loco-
motives in the South, we would still have to 
provide diesel locomotives on 
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these lines in the North also, because the 
saturation point for steam traction has been 
reached.   That is the reason. 

My hon. friend, Shri Sheel Bhadra Yajee 
wanted a railway line from Kal-kalighat to 
Dharmanagar and suggested the line being 
further extended to Agartalla. I may say that 
the first section, i.e. from Kalkalighat to 
Dharmanagar is under construction and we 
will see how we progress. As he is aware, we 
have ordered further survey of another section 
towards Agartalla. We will see the result of 
that survey and see what can be done. He also 
spoke of the need for a rail-wayline from 
Imphal to Silchar. My hon. friend was with me 
when we visited Imphal and he saw for 
himself how difficult that terrain was. The 
construction of a railway line to Imphal would 
be a very very expensive affair and my hon. 
friend knows what difficulties there would be 
when the railway line passes through a very 
thick jungle and through mountainous terrains 
with hostiles sitting up on the hill-tops and 
firing at the trains. I therefore think that the 
needs of that area could be much better served 
by a network of roads and I am sure that 
particular aspect is being developed. My hon. 
friend, Shri Deokinandan Narayanji wanted to 
know why the narrow gauge lines are not 
being converted into meter or broad gauge if 
they were proving remunerative. We would 
very much like to have one gauge all over 
India. That would be all to the good, but our 
difficulty is that of shortage of funds and 
shortage of materials. 

SHRI DEOKINANDAN NARAYAN: Why 
not think at least of the narrow gauge lines? 

SHRI SHAH NAWAZ KHAN: On more 
than one occasion, the hon. Minister for 
Railways has explained the policy of the 
Railway Ministry regarding narrow gauge 
lines. Very broadly, the policy is that in areas 
served by narrow gauge lines if the 

road transport system is well developed, then 
we would like the road transport system to 
take over the work of the narrow gauge lines 
and we wish that the narrow gauge lines 
should die a natural death in that area. Where 
we find that the narrow gauge lines can be 
profitably converted into broad gauge or 
meter gauge, whatever be the adjoining 
gauge, then we will do that but generally we 
do not wish to take over narrow gauge lines 
and spend a lot of money on them when the 
same money could be better utilised in other 
parts. 

I know that my hon. frieind, Shri 
Deokinandan Narayan ji, has spoken on a 
number of occasions regarding the monopoly 
of certain firms in respect of bookstalls. We 
have at a number of stations given the 
contract to others also and to co-operative 
societies whenever they come forward. The 
fact is that Wheelers, the firm he mentioned, 
have been rendering good service and have 
been maintaining a fairly high standard; and 
unless and until we can make equally good ar-
rangements or we are satisfied that the 
alternative will be better and not worse, we 
would not like to act in a hasty way. 

SHRI DEOKINANDAN NARAYAN: If 
anybody comes forward, if any cooperative 
society comes forward locally, will any 
consideration be shown? 

SHRI SHAH NAWAZ KHAN: We will 
certainly consider it. 

He wanted to know whether the quantity 
taken into consideration for purposes of 
supply related to cooked or uncooked food. It 
will take a powerful man to consume 16 oz. 
of uncooked rice; very few will be able to 
consume that much. 

DIWAN CHAMAN LALL: Not even you? 

SHRI SHAH NAWAZ KHAN: No, Sir, not 
even me. The quantity mentioned is cooked 
quantit" 
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SHRI DEOKINANDAN NARAYAN: 

What about the 8 oz. of wheat 

SHRI SHAH NAWAZ KHAN: I have 
myself sat in the refreshment rooms and 
dining cars. Diwansaheb thinks that I eat a lot 
of rice but I do not. I have taken the full 
quantity of 16 oz. of cooked rice, and I must 
say that was more than sufficient for me. I 
asked a number of other people and they also 
said that it was sufficient, but if anybody 
wants some additional quantity of rice   .   .   . 

SHRI BHUPESH GUPTA: But when did 
the hon. Minister ask the question?    At the 
time he was eating? 

SHRI DEOKINANDAN NARAYAN: I 
want to know about 8 oz. of wheat. 

SHRI SHAH NAWAZ KHAN: Eight oz. of 
chapati is considered to be enough and more 
is always available, if anybody wants more, 
but on some additional payment. 

SHRI BHUPESH GUPTA; By additional 
payment we can always get everything.    
That we know. 

SHRI SHAH NAWAZ KHAN: My hon. 
friend, Shri Deokinandan Narayan, drew my 
attention to the poor maintenance of Janata 
Express trains. I am grateful to him for 
drawing my attention to this and I will 
certainly look into this matter. We have 
issued instructions to all the Railways that 
responsible railway officers should go and 
personally supervise various rakes and trains, 
carry out personal inspection and find out if 
anything is missing. Those missing things are 
to be replaced. From what he has said, it 
looks as if the inspection is not effective. I 
shall certainly pay particular attention to that. 
I am grateful to him for drawing attention to 
this, Sir. 

The loss of fittings in railway com-
partments is a thing which is really proving a 
headache for the Railway Administration; and 
I do not think any other aspect of maintenance 
of coaches has received so much attention as 
this question   of  fittings  in   railway  com- 

J  partments.    We are aware of it, Sir, I  and 
the amount of loss in money value 

is  also  considerable.    We are paying 
special attention to this. 

SHRI FARIDUL HAQ ANSARI (Uttar 
Pradesh): May I know whether this thing 
happens only in Northern India or is prevalent 
in South India also. 

SHRI SHAH NAWAZ KHAN: It happens 
almost all over the country, but most of it is 
in South and South Eastern India. We are, 
however, paying very particular attention to 
this problem. 

In the end, I would once again like to thank 
my friends, Shri Santosh Kumar Basu, Shri 
Rajabhoj, Shri Hakim Ali and others who 
have spoken so appreciatively of the Rail-
ways. 

SHRI AKBAR £LI KHAN: The question 
was raised by Mr. Narasim-ham about the 
establishment of an independent zone with 
headquarters at Secundcrabad. Mr. 
Narasimham referred to that point in 
particular and this has been a persistent 
demand of the State of Andhra Pradesh. 

SHRI K. L. NARASIMHAM: We are 
unanimous on that point,  Sir. 

SHRI SHAH NAWAZ KHAN: This 
question was raised on a number of occasions 
in the past and I thought I had nothing further 
to add to the reply given on the previous 
occasions   .    .   . 

SHRI AKBAR ALI    KHAN:   It was 
not satisfactory   .   .   . 

SHRI SHAH NAWAZ KHAN: . . . by my 
senior colleague, the hon. Minister of 
Railways. Railway zones are carved not on 
any zonal, sectional or provincial basis, but 
from the point of view of the operational 
efficiency of railways, and whenever we find 
that train operation would be more efficient, 
we have not hesitated from creating more 
zones, especially when the workload 
demanded. So, Sir, efficiency of train 
operation would be the only criterion. 



1257 Appropriation [ RAJYA SABHA ] Bill, 1962 1258 

 
SHRI FARIDUL HAQ ANSARI: May 

THE      DEPUTY      MINISTER      OF 
FINANCE    (SHRIMATI    TARKESHWARI 

SINHA) :  Mr. Vice-Chairman, I beg to 
the Railways? 
SHRI SHAH NAWAZ KHAN: Sir, that is 

up to the hon. Member to say, not for me to 
say. Generally, I have understood from hon. 
Members that the present departmental 
catering is a distinct improvement on the 
catering that was being done by the contrac-
tors. I am aware that there is plenty of room 
for improvement, and I can assure him that 
there is no complacency on that ground. 

THE  APPROPRIATION   BILL,   1962. 
THE DEPUTY MINISTER or FINANCE 

(SHRIMATI TARKESHWARI SINHA) : Mr. Vice-
Chairman, I beg to move: 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services, of the financial year 1961-
62, as passed by the Lok Sabha, be taken 
into consideration." 

[THE VICE-CHAIRMAN     (SHRI NAFISUL 
HASAN)  in the Chair.] 

Sir, this Bill arises out of the 
Supplementary Demands of Rs. 51-71 crores 
voted by the Lok Sabha on the 19th March, 
1962, and the expenditure of Rs. 64; 19 crores 
charged on the Consolidated Fund of India. 
This is the third and the last batch of 
Supplementary Demands presented during 
this year. The total additional requirements 
amount to Rs. 45; 88 crores on the revenue 
account, Rs. 10-51 crores for capital expendi-
ture and the balance of Rs. 69-50 crores for 
disbursement of loans and advances to the 
States. The Supplementary Demands 
statement presented to the House on the 13th 
March, 1962, gives full explanations in 
support of these proposals. I would, therefore, 
content myself with referring to some of the 
more important items included in these 
Demands. 

First I would speak about the Defence 
Services account as it requires an additional 
expenditure of Rs. 21" 89 crores to meet their 
various commitments. This is mostly due to 
the increase in the strength of the army 
resulting from the expansion measures 
sanctioned during thfe year as well as of the 
strength of civilians employed with or for the 
army and expansion of the activities of the 
ordnance factories to cope with their 
manufacturing programme. 

Of the other items of revenue expenditure, 
mention may be made of the payment of Rs. 
46 crores to the States as their share of Union 
Excise Duties, and Rs. 4-13 crores for 
additional requirements of the Central Public 
Works Department. The increase in the share 
of Union Excise Duties follows the latest 
estimates of collections of these Duties during 
the current year and also takes into account a 
sum of Rs. 28 crores as arrear payments for 
previous years. The adr1*-tional requirements 
of the Central Public Works Department are 
mainly for the maintenance of adequate stocks 
of building materials required for their 
construction programme and also for payment 
of arrears of home 


